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BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL 

 

CENTRAL ZONE BENCH, BHOPAL 
 

ORIGINAL APPLICATION No. 58/2026 
 

IN THE MATTER OF: 
 
 

RASHID NOOR KHAN                                          ........APPLICANT 
  

               VERSUS 
 

 

COLLECTOR BHOPAL & ORS.                                     ..........RESPONDENT 

 

REPORT OF MADHYA PRADESH POLLUTION CONTROL BOARD 

(MPPCB) IN ORIGINAL APPLICATION NO. 58/2026 OF RASHID NOOR 

KHAN VS COLLECTOR BHOPAL & ORS. 

The Madhya Pradesh Pollution Control Board (MPPCB) most respectfully submits 

as under: - 

1. That, the Hon’ble NGT vide order dated 02.04.2026 passed in OA 58/2026 (CZ) 

Rashid Noor Khan Vs Collector Bhopal & Ors., issued following directions: - 
 

“4. The Madhya Pradesh State Pollution Control Board is directed to inspect 

the area referred to in the Original Application, ascertain the allegations 

made by the applicant and file a detailed report, including photographs with 

latitude and longitude details in support of its findings.” 

 

2. That, in compliance with the aforesaid order of the Hon’ble Tribunal, officials of 

MPPCB carried out a detailed site inspection on 05.05.2026 of the locations 

mentioned in the application, namely the plot situated at Professors’ Colony 

(Civil Lines area), adjoining Lower Lake (Chhota Talab), and the Sewage 

Treatment Plant located near Professors’ Colony, Bhopal. 

3. That, during the course of inspection, Shri Bhupendra Singh, Assistant Engineer, 

Bhopal Municipal Corporation and Shri Gaurav Parmar, Assistant Engineer, 
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Bhopal Municipal Corporation were present. The applicant was duly informed 

about the inspection through mobile communication, and accordingly the 

applicant, Shri Rashid Noor Khan, along with his counsel Shri Harshvardhan 

Tiwari, remained present at the site during inspection. Photographs of the 

inspection proceedings have been taken and are enclosed as Annexure-1. The 

geographical coordinates of all relevant locations were recorded using a mobile-

based application and subsequently marked on Google Earth imagery, which is 

enclosed as Annexure-2. A Panchnama was also prepared at site during 

inspection, and a copy of the same is enclosed as Annexure-3. The observations 

recorded during inspection are detailed as follows: 

 

3.1. That, the site referred to in the application is a private plot located near House 

No. 12, Civil Lines, Professors’ Colony, Tehsil Huzur, District Bhopal, 

having geographical coordinates Latitude 23°14'47.87"N and Longitude 

77°24'11.58"E. 

3.2. That, the total area of the plot is approximately 900 square meters. During 

inspection, a total of 7 full-grown trees were observed within the plot 

premises and drilled holes were found in all 07 trees, out of which 2 trees 

were found to be in relatively healthy condition with green foliage, whereas 

5 trees were found in dried and withered condition. 

3.3. That, upon close examination of all the trees present within the plot, it was 

observed that the trunks of the trees had drilled holes. Further, the presence 

of suspected chemical residues or marks indicative of injection of certain 

substances into the tree trunks was noticed.  

3.4. That, subsequent to inspection of the plot, the adjoining Lower Lake area 

was also inspected. During inspection, three drains/nallahs were identified 

as discharging into the Lower Lake with noticeable flow at the time of 

inspection. These drains were observed in the areas of Banganga Nalla, 

Lokbhavan side, and Karishma Park. The locations of these drains have been 

identified and marked using Google Earth imagery, which is enclosed as 
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Annexure-2 for reference. The details of the drains along with their 

geographical coordinates and flow status are as under: 

 

SNO Drain/Nalla Latitude Longitude Flow 

observed 

1 Banganga Nalla 23°14'33.83"N 77°24'3.94"E Yes 

2 Nalla coming from 

Rajbhavan side to 

Lower Lake 

23°14'35.24"N 77°24'10.99"E Yes 

3 Karishma Park Nalla 23°14'44.43"N 77°24'30.43"E Yes 

 

3.5. That, during inspection, it was observed that cleaning activities were being 

undertaken by the staff of Bhopal Municipal Corporation in the Lower Lake 

area. 

3.6. That, as informed by the officials of Bhopal Municipal Corporation present 

at site, the drains discharging into the Lower Lake are proposed to be 

intercepted and diverted under AMRUT Scheme 2.0. It was further informed 

that two drains near Professors’ Colony and drain near Pump House have 

already been intercepted and diverted to the Sewage Treatment Plant located 

near Professors’ Colony. 

3.7. That, the Sewage Treatment Plant located near Professors’ Colony, situated 

behind Maharani Lakshmi Bai Girls Hostel, was also inspected. The 

geographical coordinates of the said STP are Latitude 23°14'45.32"N and 

Longitude 77°24'15.57"E. 

3.8. That, the said STP has a treatment capacity of 2 MLD and is based on 

Sequential Batch Reactor (SBR) technology. At the time of inspection, the 

STP was found to be operational. The plant operator showed logbooks 

related to operation, including records of electricity consumption and 

chemical dosing. The treated wastewater was observed to be utilized for 
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gardening purposes. The overall operation, maintenance, and general 

cleanliness within the STP premises were found to be satisfactory. 
 

4. That, with regard to the drains discharging into Lower Lake, MPPCB has issued 

a letter vide letter no. 1918 dated 04.05.2026 to Bhopal Municipal Corporation 

seeking following information: - 

a) Number and location of all drains entering the Lower Lake,  

b) Status of sewage treatment of such drains,  

c) Details of interception and diversion plans under schemes such as 

AMRUT Scheme 2.0, 

d) Information regarding existing STPs including their number, capacity, 

operational status and efficiency,  

e) Details of action taken or proposed to prevent discharge of untreated or 

partially treated sewage into the lake.  

A copy of the said letter is enclosed as Annexure-4. The response from 

Bhopal Municipal Corporation is awaited. 

5. Previous Complaint and Action Taken by MPPCB 

 

5.1. That, it is pertinent to mention that prior to the present proceedings, a similar 

complaint regarding damage to trees at the same location was received by 

MPPCB through email, and accordingly the site was inspected earlier on 

11.04.2026. During the said inspection, approximately 6-7 trees were found 

having drilled holes and in withered condition on a vacant plot near 

Professors’ Colony, Civil Lines, and visible signs of drilling/holes in the tree 

trunks were observed. On interaction with local residents, it was reported 

that the trees were in healthy condition approximately two to three months 

prior to inspection and had subsequently started drying. 

5.2. That, since the responsibility for tree protection, plantation, and maintenance 

falls under the jurisdiction of Bhopal Municipal Corporation and the Forest 

Department, MPPCB issued a letter vide letter no. 1788 dated 17.04.2026 to 
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the Commissioner, BMC and Divisional Forest Officer, Bhopal for taking 

necessary action in the matter. A copy of the letter is enclosed as    

Annexure-5. 

5.3. That, a reminder in this regard has also been issued by MPPCB vide letter 

no. 1925 dated 05.05.2026 to ensure necessary action by the concerned 

authorities. A copy of the same is enclosed as Annexure-6. 

 

6. Water Quality Monitoring and Status 

6.1. That, with regard to water quality, MPPCB is regularly monitoring the water 

quality of Lower Lake on a monthly basis. As per the analytical data for the 

year 2025, the average Dissolved Oxygen (DO) level of the lake is recorded 

as 5.5 mg/l, which is adequate to support aquatic life. During the inspection, 

presence of aquatic organisms such as fish and ducks was also observed, 

indicating supporting conditions for aquatic life. The analytical results for 

the year 2025 are enclosed as Annexure-7. 

6.2. That, MPPCB is also periodically monitoring the water quality of Banganga 

Nalla, and the samples from the Sewage Treatment Plant at Professors’ 

Colony are analyzed on a monthly basis. The analysis results indicate that 

the treated effluent from the STP is generally meeting the prescribed 

standards. The analytical reports of Banganga Nalla and the STP are 

enclosed as Annexure-8 for kind perusal. 

 

7. Recommendations 

That, based on the observations made during inspection and analysis of available 

information, the following recommendations are respectfully submitted for 

consideration of the Hon’ble Tribunal: 
 

7.1. That, Bhopal Municipal Corporation shall ensure time-bound action plan in 

intercepting and diverting of all drains discharging into the Lower Lake 

under AMRUT Scheme 2.0 or other relevant schemes to prevent entry of 

untreated or partially treated sewage. 
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7.2. Bhopal Municipal Corporation and Forest Department, may ascertain the 

cause of tree drying and the apparent drilling and suspected chemical 

injection in the tree trunks, and take appropriate action against the 

responsible persons. 

 

8. That this Hon’ble Tribunal may kindly be pleased to take the present report on 

record. 

 

 

 

 

 

Dr. Praveen Kothari 

Scientist 

RO, MPPCB, Bhopal 

Neetesh Chaurasiya 

Regional Officer 

RO, MPPCB, Bhopal 
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Inspection Photographs in OA 58/2026 (CZ) dated 05.05.2026 
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Annexure-1



 

 

Location in Professor’s Colony where tree damaging incident occurred 

Banganga Nalla meeting Lower Lake               Nalla from Lokbhavan Side 

                        Karishma Park Nalla 
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Sewage treatment Plant 2 MLD capacity behind MLB Girls Hostel 
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Google Earth Imagery in OA 58/2026 (CZ) 
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Sr 

No
Par Unit

Jan(06-01-

2025)

Feb(03-02-

2025)

March(10-

03-2025)

April(02-

04-2025)

May(01-05-

2025)

June(02-06-

2025)

July(01-07-

2025)

Aug(05-08-

2025)

Sep(03-09-

2025)

Oct(06-10-

2025)

Nov(12-11-

2025)

Dec(08-12-

2025)

1 Alkalinity as CaCO3 mg/l 172 176 182 182 184 144 154 150 154 168 182 190

2 Ammonical Nitrogen mg/l BDL BDL BDL BDL BDL BDL BDL BDL BDL BDL BDL BDL

3 B.O.D (3 Days 27oC) mg/l 4.4 5.2 5.4 5.2 4.8 5.1 5.4 5.1 3.7 5 6.4 6.8

4 Boron mg/l 0.42 0.08 BDL 0.12 BDL BDL 0.08 0.06 BDL BDL BDL 0.08

5 Calcium mg/l 48.05 51.26 44.85 43.25 44.05 28.83 31.23 43.25 42.45 44.85 44.85 52.86

6 Calcium Hardness as CaCO3 Mg/Lts 120 128 112 108 110 72 78 108 106 112 112 132

7 Chemical Oxygen Demand mg/l 40 29.4 48 39.2 38.72 37.6 29.64 19.6 28.4 20 28.8 38.4

8 Chloride mg/l 58.9 20.24 40.09 40.38 33.26 52.8 44.98 37.59 28.4 42.75 50.35 45.6

9 Colour Pt.Co.Scale 10 50 20 20 20 10 10 10 5 10 10 13.24

10 Conductivity micromho/cm 413.6 466.1 505.9 522.8 492.8 451.4 514.8 472.9 446.2 473.4 459 458.7

11 Dissolved Oxygen mg/l 6.2 4.5 5.7 5.8 5.8 4.5 5.6 6.1 5.3 5.8 5.5 4.1

12 Fecal Coliform MPN/100 ml 280 240 170 350 540 350 540 540 540 920 540 1600

13 Fixed Dissolved Solids mg/l 158 168 162 172 226 162 182 106 152 196 158 176

14 Fluoride mg/l BDL 0.31 BDL 0.6 BDL 0.08 0.04 0.24 0.08 BDL BDL BDL

15 Magnesium mg/l 13.59 10.68 14.57 14.08 18.94 18.45 16.02 12.62 12.14 13.59 18.46 11.17

16 Magnesium Hardness as CACO3 Mg/Lts 56 44 60 58 78 76 66 52 50 56 76 46

17 Nitrate mg/l 5.01 10.7 8.22 9.62 9.67 5.36 14.84 10.65 14.07 6.18 9.69 8.24

18 Nitrite mg/l 0.21 0.45 2.62 0.67 0.09 1.57 0.06 BDL 0.31 0.97 0.1 2.04

19 P-Alkanity -- NIL NIL NIL NIL NIL Nil NIL Nil NIL NIL NIL NIL

20 pH pH Units 7.45 7.41 7.53 7.45 8 7.49 7.21 7.56 7.7 7.78 7.88 8.02

21 Phosphate mg/l 0.92 0.92 0.1 0.42 0.48 0.1 0.16 1.3 0.85 0.73 0.46 0.1

22 Potassium mg/l  - 5.67 5.68 5.13 5.33 4.22 2.37 3.08 4.93 6.43 5.31 6.54

23 Sodium mg/l  - 14.57 24.61 29.83 30.24 30.12 31.92 24.34 24.47 20.33 25.28 32.04

24 Sodium Absorption Ratio(SAR) SAR NA 0.48 0.81 1 0.96 1.07 1.15 0.83 0.85 0.68 0.8 1.04

25 streptococci MPN/100 ml <1.8 <1.8 <1.8 <1.8 <1.8 <1.8 <1.8 <1.8 <1.8 <1.8 <1.8 <1.8

26 Sulphate mg/l 24.56 21.35 11.48 16.04 17.04 13.48 13.36 26.8 19.14 11.82 17.24 18.75

27 Suspended Solids mg/l 36 42 42 34 24 56 34 48 36 88 48 48

28 Temperature Centigrade - - - - - - - 26 24 24 22 21

29 Total coliform MPN/100 ml 1600 1600 1600 1600 1600 1600 1600 1600 1600 1600 1600 1600

30 Total Dissolved Solids mg/l 296 310 358 354 342 304 316 298 298 356 308 308

31 Total Hardness as CaCO3 mg/l 176 172 172 166 188 148 144 160 156 168 188 178

32 Total Kjeldahl Nitrogen mg/l 2.8 1.4 2.8 2.8 2.8 4.2 2.8 2.8 2.8 BDL 2.8 2.8

33 Total Solids mg/l 332 352 400 388 366 360 350 346 334 444 356 356

34 Turbidity N.T.U. 3 3.6 2.6 4.1 6.5 5.5 3.6 12.6 3.1 8.4 7.7 3.2

MADHYA PRADESH POLLUTION CONTROL BOARD BHOPAL
Water Quality during Year 2025

Natural Water Resource : Lower Lake near Kalighat, spill out let Bhopal (Sta. code- 1374)
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Sr No 

1 

2 

3 

4 

5 

6 

7 

9 

10 

11 

12 

13 

|14 

B.O.D (3 Days 270C) 

Chemical Oxygen Demand 
Chloride 

E.Coli. 

Fecal Coliform 

Nitrate 

Nitrite 

pH 

Par 

Phosphate 
Sulphate 
|Suspended Solids 
Total coliform 

Total Dissolved Solids 

Total Solids 

Natural Water Resource : Banganga Nalla Before Mixing to Lower Lake, Bhopal. 

mg/| 
mg/| 

mg/l 

MPN/100 ml 
MPN/100 ml 

mg/l 

|mg/1 
pH Units 

mg/| 

Unit 

mg/l 

|mg/l 
MPN/100 ml 

mg/ 

mg/| 

MADHYA PRADESH POLLUTION CONTROL BOARD 
Water Quality during Year 2025 

Jan() Feb(18-02 
2025) 
5.8 
60 

48.21 

7.02 

46 

428 

474 

March() April() May() 

| 

June(02-06 
2025) 
14 

65.8 

57.85 

7.12 

52 

492 

544 

|July() Aug) Sep() Oct() 

-

-

Nov(12-11 
2025) 
4.8 

28.8 

57 

BDL 

1600 

4.88 

0.02 

7.35 

1.17 

16.06 

222 

1600 

444 

666 

Dec() 
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Sr No 

1 

2 

3 

4 

6 

9 

B.O.D (3 Days 27oC) 

Chemical Oxygen 
Demand 

Chloride 

Par 

Fecal Coliform 

pH 

Suspended Solids 

Total coliform 

|Total Dissolved Solids 

Total Solids 

|mg/| 

mg/ 

mg/ 

MPN/100 ml 

Unit 

pH Units 

mg/| 

MPN/100 ml 

|mg/l 

mg/l 

5.2 

Jan(05-01- Feb(03-02-March(10-|April(02-04 May(01-05-June(02-06 July(01-07- Aug(05-08-| Sep(03-09-Oct(09-10-Nov(12-11- Dec 08-12 
2026) 2025) 03-2025) 2025) 2025) 2025) 2025) 2025) 

28.8 

45.93 

1600 

7.64 

1600 

346 

388 

Natural Water Resource: Water Sample of Professor Colony STP, Bhopal 

MADHYA PRADESH POLLUTION CONTROL BOARD 
Water Quality during Year 2025 

2.4 

19.6 

33.26 

7.72 

46 

246 

292 

6 

29.4 

53.21 

7.64 

52 

562 

614 

29.64 

49.98 

7.84 

35 

397 

432 

2025) 

7 

28.8 

40.98 

7.17 

26 

778 

804 

5.6 

28.2 

44.35 

7.53 

26 

372 

398 

5 

29.4 

55.18 

1600 

7.44 

35 

311 

346 

13.2 

57.6 

138.7 

1600 

7.66 

42 

1600 

966 

1008 

2025) 

6.4 

38.72 

38.98 

7.52 

56 

324 

380 

6 

29.64 

44.94 

1600 

7.78 

36 

l600 

332 

368 

2025) 

64 

38.4 

49.4 

1600 

7.67 

90 

1600 

384 

474 

2025) 

6.2 

28.8 

37.32 

6.4 

82 

366 

448 

18
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I 

V AKALA TN AMA 
(Rule 4( l) of the Rules frruned under Advocates Act, 1961] 

BEFORE THE NATIONAL GREEN TRIBUNAL 

CENTRAL ZONEL BENCH, BHOPAL 

ORIGINAL APPLICATION No. 58/2026 

IN THE MATTER OF: 

Rashid Noor Khan Applicant(s) 

Vs. 

Collector Bhopal & Ors. Respondent(s) 

I Neetesh Chaurasiya , Regional Officer Bhopal , MPPCB named below do hereby appoint, engage, 

and authorize advocatc(s) named below to appcnr, act and plead os aforesaid case proceedings which shall include 

application for restoration, setting aside of ex- pnrty orders, corrections, modifications, review and recall of orders 

passed in these proceedings, in this court or any other court in which the same may be tried/ hcarcJ/proc~"<led and 

also in appellate. Revisional and executing court in respect of proceedings arising from this casd proceedings as per 

agreed terms and conditions and authorize him/them to sign and file pleadings, appeals, cross objections, 

applications, affidavit or other documents as may be deemed necessary for the proper prosecution/def cnce of the 

case in all its stages and also agree to ratify and confirm act done by him/them as if done by me. 

In witness whereof i/we do hereunto set my/our hand to the presents, the contents of which hove been duly 

understood by me /us this 06.05.2026 at Bhopal. 

PARTICULARS OF EACH PARTY EXECUTINGVAKALATNAMA 

Name Registered 
Address 

E-Mail Add & 
Tele hone (If an ) 

Status in case Signature 

Neetesh Chaurasiya, 
Regional Officer, 

Bhopal , MPPCB 

Accepted 

E5, Arera 

Paryawaran 

Regional Office 
Bhopal - 462016 

Colony 

Parisar 
MPPCB 

7898892470 
romppcb_bpl@r 
ediff.com 

Officcr-in­
Charge 

~ 

Name & Enrollment. Office All dress E-Mail Add. Telephone Full Signature 

No. 
Paryavaran parul.bhadoria0➔@gmail.com 8085977111 

PARUL BHADORIA Parisar, lcgalcell.pcb@mp.gov.in ~t 1587-2012 E-5 Arcra 

MOIIIT BUCH Colony, lcgalcell.pcb@mp.gov.in 
1305/2017 I3hopal, 9685034578 

462016 ~-
PRANJAL PANDEY 9340657120 

fd MP 2881-2021 adv0Ltltcpranjalpandey@gm.1il.com 

SHIVAM DWIVEOI advshivamdwivcdi20@gmail.com 8878471359 
Ml' 3857-2023 c-:_. "/,I -;J' 

! 
. 

--
-- - -- - '- --- - - --
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